1

)
i

P

g
2

4
4

-

14
GRUM: / Ph. : 0532—2569727

&= braferd, Sk Yo Yguul iFor 91

REGIONAL OFFICE, U. P. POLLUTION CONTROL BOARD

AR AGIRT URAEG 1A, Vacd-10, AOEI Hei-3, 5[0, WINRSE — 221506
Avas Vikas Parishad Colony, Sector-10, Scheme No. 3, Jhunsi, Prayagraj,
roprayagraj@uppcb.in

doof 10&el3?Y | €nva:ag1 | 2ees | 2023 fetin .28 /0212023
To, E-Mail/Registered Post

The Registrar,

The National Green Tribunal
Principal Bench,

New Delhi

E-Mail:- judicial-ngt@gov.in

Subject:- Compliance of direction issued by Hon’ble National Green Tribunal
in O.A No. 381/2022 Shob Nath Dwivedi Vs Ram Lakhan Urf
Bhuindhar Passi, in order dated 26-05-2022.

Slr,With reference to the subject mentioned above, this is to inform you that
in compliance of order issued on dated 26-05-2022 by Hon’ble National Green
Tribunal in O.A No. 381/2022 Shob Nath Dwivedi Vs Ram Lakhan Urf
Bhuindhar Passi, the compliance report is submitted for your kind perusal
and necessary action please.

Encl:-As Above.

Your Sincerely

\gg\g\&

(R. K. Singh)
Regional Officer

Copy to:-
1. Member Secretary, U.P. Pollution Control Board Lucknow for
information.

2. District Magistrate, Prayagraj for information.

3. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board
Lucknow for information.

4, Chief Law Officer, U.P. Pollution Control Board Lucknow for
information.

5. Sri Pradeep Misra, Advocate on Record, Hon’ble Supreme Court/NGT,
B-235, Sector-19, Noida, for perusal and necessary action please.
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Regional Officer
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1. The grievance in the present application filed by Shobh Nath Dwivedi son of
Bhagawat Prasad Dwivedi resident of Village Sidhora, Post Office Ugarsainpur, Block-
Pratappur, Police Station Sarai Mamrej, Tehsil Hadiya, District Prayagraj, Uttar
Pradesh is regarding successive uprooting of trees planted under Environmental
Conservation Campaign in village Sindhora Sora Gata No. 238 & 240 on 09.10.2021,

10.10.2021, 11.10.2021, 13.10.2021, 30.11.2021 by his co-villagers Ram Lakhan @
Bhuindhar Passi son of Bhikhan Passi and Babudeen son of Ram Lakhan @

Bhuindhar Passi for encroaching upon the above said land.
2. 2.In view of the averments made in the letter petition, we are of the view that the

factual position needs to be verified and remedial action is required to be taken on
the basis thereof by the concerned Statutory Authorities. We accordingly constitute
Joint Committee of DFO, Prayagraj, and District Magistrate, Prayagraj and direct the
same to meet within four weeks and undertake site visits, look into the grievances
of the applicant and take requisite remedial action by following due process of law.
The State PCB will be the Nodal agency for coordination and compliance.

3. Factual and action taken report may be furnished within two months by e-mail at
judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and
not in the form of Image PDF, before the Ld. Registrar General, National Green
Tribunal, Principal Bench, New Delhi who may, if necessary, put up the matter
before the Bench for further directions.

The application is disposed of with the above said directions.
A copy of this order along with a copy of the application and documents sent with
the same be forwarded to DFO, Prayagraj, and District Magistrate, Prayagraj by e-

mail for compliance.
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